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Cancellaiion of octfern l»y S.T.C.

2614. SHRI Y. ESWARA REDDY. 
Will the Minister of COMMERCE be 
pleased to state.

(a) whether State Trading Corpora-
tion has cancelled the orders it had 
P)\ced on foreign supplier* for scrme 
selected itemc; and

(b) if so, the particulars and reasons 
therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): (a) 
Yes Sir

(h) The STC has cancelled import 
contracts for Rs 8.6 crores relating to 
chemicals, drufi*; and pharmaceuticals 
and Food items. Th« mam reasons 
for carir elj,uion of contracts are non- 
fulfilment of terms, and conditions by 
the sunphers and withdrawal of 
demands 'n  Actual Users

Violation of foreign exchange 
regulations

26 IS SHRIMATI PARVATH1
KRISHNAN Will the Minister of 
FINANCE be pleased to refer to the 
reply given to Unstarred Question Na  
>479 on the 20th December, 1974 re-
garding violation of foreign exchange1 
regulations by concerns and state:

(a> whether the investigations have 
since been completed; and

(b) if so, the salient feature* there-
of?

TIIK MINISTER OF FINANCE 
(SHRI C SUBRAMANIAM> (a) No
Sir

(b) Does not arise,

Rupee payment trad* with Socialist 
countries

2610 SHRI N1MBALKAA* Will the 
Minister of COMMERCE be pleased 
to state

(a) whether dh&nges in the systean 
of rupee payment in India’s bilateral



trade with the Socialist countries are 
required in order to streamline the 
process; and

(t>) if not, what stepa are being 
taken to maintain the growth tempo?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP S1NCIH): (a) 
No, Sir,

(b) Some of the steps that are being 
taken for maintaining the growth of 
trade are as follows: —

(i) Holding of annual bilateral
trade negotiations

(ii) Participation m fairs and ex-
hibitions.

(iii) Exchange of Business1 delega-
tions.

(iv) Market studies by specialised 
Indian Institutions and organi-
sing commercial publicity.
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Joint venture to improve production 
of woollen industry

2617. SHRI RAM PRAKASH: Will
the Minister of COMMERCE be pleas-
ed to state.

(a) whether efforts foave been made 
by Government regarding the joint 
venture to improve the production of 
the woollen industry in India to in-
crease the woollen exports; and

(b) the particulars regarding woollen 
exports during the last two years?

THE DEPUTY MINISTER IN THE 
MINISTRY OP COMMERCE (SHRI 
VISHWANATH PRATAP SWGH . (a) 
Yes, Sir,

(b) The woollen exports during the 
years 1972-73 and 1973-74 were of the 
order of Rs. 48:20 crores and Rs. 52:26 
crores, respectively.

Submission of Report by Mathrani 
Committee

26 IS). SHRI M. V. KRISHNAPPA: 
Will the Minister of FINANCE be
pleased to state

(a) whether the Mathrani Com-
mittee hag since submitted its report 
on General Insurance Corporation to 
the Government of India;

(b) if so, recommendations of the
Committee;

(c) the expenditure incurred on 
the Committee;

(d) whether the recommendations 
have been implemented by Govern-
ment; and

(e) If not, the reasons th’erefort




